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Woorking of Life Insurance Corpora-
tion

199. SHRI R. K. MHALGIL: Will
the Minister of FINANCE be pleas-
ed to state:

!

(a) the progress made by the
Committee appointed by the Gov-
ernment of India to review the
working of Life Insurance Corpora-
tion; and

(b) when the Committee is likely
to submit its report to Government?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI JAGANNATH PAHADIA):

(a) and (b). The continuance of

Committee itself is under the con-
sideration of Government.
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